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CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

No OR 916 6F 96 

Present : Hn'ble Mr.Justice S.N.Ilallick, Vice—Chairman 

Hn'ble P'1r.S.Dasu0ta, Administrative MemEer 

A11AL CH. CHOSH 

'IS 

UNION OF INDIA & ORS. 

For the app.icaflt : None 

For the resondents: Ms.K.Banerjee, Counsel 

Head on : ,6.98 
	

Order on : 2.6,98 

0 RD E R 

Nohe appears for the petitioner when the matter is Called 

for admissiop hearing tod 9y. It is noted that none appeared for the 

petitioner oh three earlier suacessive occassions. Is. K.Banerjee, 

counsel appers for the respondents e  The application is therefore 

dismissed for de5ult. No order as to COStS. 

EriEJER(A) , 	 VICEAIR1AN 

i .n. 


